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programme, reservation of items for 
manufacture in the small s::ale sector 
only, export incentives, have been 
taken. The small scale units are also 
being advised to diversify their pro-
,duction for' manufacturing goods hav-
ing ready market. 
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Bharathl MWs, PoncUeherry 

*1461. Shrl Umanath: 
Shri C. K. ChakrapaDi: 
Shri E. K. iNa1BDar: 
Shri K. Ramani: 
Shri Vlshwanatha MenoD: 
Shri B. K. Modak: 

Will the Minister of Commerce be 
pleased to refer to the reply given to 
Unstarred Question No. 4263 On the 
30th June, 1967 and state: 

(a) whether Government are aware 
of the assurance given to the House 
by Shri Manubhai Shah, the then 
Minister of Commerce, in reply to 
Starred Question No. 543 On the 19th 
August, 1966, that all workers as on 
rolls prior to the c1osl.>re Of Bharathi 
Mills Ltd., Pondicherry, will be taken 
back for work. 

(b) wnether it is a fact that in 
violatioo of this assurance about 1100 
workers and clerical staft have been 
retrenched; 

(c) if so, the reasons for the large-
scale retrencpment; and 

(d) the measures proposed by Gov-
ernment to restore status quo, in 
keeping with the solemn assurance? 

The Minister of Commerce (Shri 
Dlnesh Singh): (a) Yes, Sir. 

(h) to (d). Sri Bharathi Mills Ltd., 
Pondicherry, is a composite textile 
mill. Its installed capacity, when it 
closed down in December, 1966 was 
25,000 spindles and 386 looms and it 
employed about 900 permanent wor-
kers, 300 pool workers, who were 
still to be made permanent, and about 
400 temporary workers who were 
given employment according to the 
changes from time to time. An Inves-
tigation Committee was appointed 
under Section 15 of the Industriel 
(Development and Regulation) Act, 
19111, to look into the aftairs of the 
mill and recommended inter alia the 
appointment o~ an Authorised Con-
troller and restarting of the mill with 
only 1&;280 splodles and 144 looms, 
which would provide employment 
roughly to about 800 workers on17. 
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The Committee also indicated that, 
as a second stage, after spending RB. 1 
lakhs in spinning and RB. 30,000 in 
weaving, sections and compietioo of 
the extension of the building, a fur-
ther 4,944 spindles could be commis-
sioned in 3 shifts and another 152 
ordinary looms in 2 shifts. This would 
increese e'lIlployment potential to 
about 1,100 workers. 

The mill was placed under an 
Authorised Controller in May, 1966, 
but it actually restarted work in 
February, 1967. Only about 16,000 
spindles and 96 looms have been com-
missioned so far and it has not, there-
fore, been possible to re-employ-about 
500 workers. Out of the total of 
about 1,200 permanent and temporary 
workers. the mill has been able to 
re-employ only about 700 workers and 
500 workers, including semi-clerks, 
have not been able to get employ-
ment so far. 

The former Commerce Minister 
stated in Parliament in reply to sup. 
ple'lllentaries to Starred Question No. 
543, dated the 19th August, 1966, that 
all the workers would be re-employ-
ed. He evidently had, in mind the 
permanent workers. All these per-
manent workers would be re-employ-
ed, when the second stage of restart-
ing the mill is completed, and a majo-
rity of the pool workers could also, 
it is elOpected, be taken baCK. In the 
circumstances it is not the intention 
to resile from the assurance, but im-
plement it in stages, in the best inte-
rest of the mills from various angles 
including the technical feasibility and 
financial capacity. 
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Price of Yam 

°1463. Shrl D. N. Patodla: 
Shri R. Baraa: 

Will the Minister 01 Commeroe be 
pleased to state: 

(a) whether Government have COD-
sidered a proposal to set up a Com-
mittee consisting of spinners, weavers 
and Governmelft officials to flO into 
the cost structure of yam and Its 1JPln-
niDI in order to fix its price at a 
reasonable level; and 

(b) if so, whether any declaion hu 
since been takeD in this regard? 

The Deputy MInIIter III tile MJ.aJ.. 
tr:r of COIIIDIeI'Oe (Shri Moll •• 8 .... 
QUI'fJIIbI): (a) No, Sir. 

(b) Does not arile . 




